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the recommendations of the Bureau of In-
dustrial Costs and Price at Energy Seminar
held in May, 1987?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE): (a) and (b). With exhaus-
tion of better quality coal in the country, the
supply of high ash content of coal is inev-
itable because of inherent ash content in
Indian coals. Collieries, are, however resort-
ing the extensive picking of extraneous
material like shals, stone etc. Coal Handling
Plants are also being set up. At present
around 60% of the coal passes through coal
handling plants. Any amount of picking by
mechanical or manual means can not how-
ever reduce the inherent ash in coal.

(c) Coal supply to cement industry is by
,and large controlied by agreements which
regulate payment terms on the basis of joint
sampling results.

(d) Yes Sir.

(e) Requirement of cement industry
has to be met within the overall availability of
better grades of coal. Some of the cement
plants are using special low volatile (SLV)
coal and some are in a position to obtain
better quality of coal through imports if they
find it economical.

Electronic Telephone Exchange at
Sainthia in Birbhum District, West
Bengal

4663. SHRI GADADHAR SAHA: Will
the Minister of COMMUNICATION be
pleased to state:

(a) whether an Electronic Telephone
Exchange has been installed at Sainthia in
the district of Birbhum West Bengal replac-
ing the manual one;

(b) if so, whether they have been
absorbed and if not, the reasons thereof; and
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(c) if so, whether they have been ab-
sourbed and if not, the rasons thereof; and

(d) what are the additional benefits of
this system?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SONTOSH MOHAN DEV): (a) Yes. Sir,

An Electronic telephone Exchange in
replacement of manual exchange at
Sainthia has been commissioned on 14-11-
1987.

(b) only 7 Telephone operators have
been rendered surplus.

(c) Yes. Sir They have been absorbed
in Berhampur Telcom. Divan. against exist-
Ing vacancies.

(d) These benefits of this system are:-

1. Trouble free and efficient
automatic switching system.

2. SA.D. facility to subscribers.

3. Facility for automatic transit
switching of Calls.

Use of pencillin-G Ist Crystals for
Production of 6-APA.

4664 .SHRI V. SOBHANADREES-
WARA RAO: Will the Minister of INDUSTRY
be pleased to state:

(a) whether any certification to the
effect that two units can notuse Pencilling G
Ist crystals for production of 6-APA has been
issued by the Department of Chemicals
during the last two years 1o the Chief Control-
ler of Imports and Exports, and

(b) K so, the details thereof and the
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reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INDUSTRY (SHRI R.K. JAICHANDRA
SINGH): (a) and (b). The present policy of
the Govemnment is, not to allow units using
Penicillin ‘G’ in the past, to shift to Penicillin
V for the manufacture of 6-APA.

Restriction on Manufacture of Non-
Appendix items by MRTP/FERA

4665. SHRI UTTAM RATHOD: Will the
Minister of INDUSTRY be pleased to state:

(a) the policy laid down for broad-
banding of industries:

(b) the restnctions placed for manufac-
ture of on-appendix-| tems by MRTP/FERA
Companies:

(c) whether non-MRTP/FERA Compa-
nies are manufacturing non-appendix-|
items with foreign technical know-how in-
volving huge outflow of foreign exchange;

(d) whether there are MRTP Compa-
nies who have developed non-appendix-I
tems with indigenous R&D; and

(e) if so, the reasons why they are not
allowed to manufacture such items to save
foreign exchange for the country?

THE MINISTER OF STATE FOR IN-
DUSTRIAL DEVELOPMENT IN THE MIN-
ISTRY OF INDUSTRY (SHRI M. ARUN-

ACHALAM):

(a) The policy regarding broad-banding
of industries is laid down in the Press Note
No. 15 (1985 Series) copies of which were
supplied to Parliament Library.

(b) The facility of broad-bading has not
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been extended to MRTP/FERA Companies
for non-Appendix-l items. The capacity of a
unit already engaged in a non-Appendix-|
activity is pegged to the level of capacity
already covered by the existing licence for
such non-Appendix-l item(s).

(c) According to the current policy, non-

* MRTP/FERA companies are free to set up

capacities in non-Appendix-1 industries also
and a number of undertakings are engaged
in such activities with or without foreign col-
laboration.

(d) and (e). The possibility of MRTP
companies developing non-Appendix-|
items with indigenous R & D cannotbe ruled
out. Such industrial undertakings have to
obtain prior approval of the Deptt. of Scien-
tific and Industrial Research. Thereafterthey
can proceed with the research in that direc-
tion with the assurance that their application
to set up capacity will ordinarily be allowed.

Compensation for Acquisition of
Private Land by DESU

4666. DR. KRUPASINDHU BHOI: Will
the Minister of ENERGY be pleased to state:

(@) whether Delhi Electric Supply
Undertaking pay compensation for the pri-
vate land acquired by them;

(b) i so, the rate of compensation paid
to the owners of land;

{c) whether there is any time-limit for
payment of this compensation, if so the
details thereof;

(d) whether DESU had acquired some
private land in village Gokulpuri, Shahdara
in 1972-1980;

(eJ whether the compensation for that

land has been paid; and





